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NAME OF THE COMPANY: Smt. Geeta Khanna
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SECTION OF THE COMPANIES ACTT: 397/398 of the Companies Act 1956 and 241/242 of the
( ompanies Act 2013,
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ORDER

. On behalf of arguing counsel for the respondent, a request for adjournment has been
made on the ground that the Counsel Sh. Ramesh Singh is unwell.

List for further consideration on 8" September 2016.
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